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The model bye-laws of Primary
Agricultural Credit Societies prepared
by the Reserve Bank and circulated
to all State Governments for adoption
include the principle of universal
membership for all eligible persons
residing in  the area, including the
Scheduled Castes and Scheduled Tribes
earmarking for them a portion of cre-
dit and reservation of adequate number
of their representatives in the Manag-
ing Committee of societies. Some of
the State Governments have already
initiated action by undertaking the
necessary amendments to the coopera-
tive societies Acts for implementing
the suggestions regarding universal
memlsex:hag and adequate number of
their representatives 1n the Managing
Commutlees of the societies.

For the tiibal areas Separate sub-
plans have been adopted. The base
level cooperative credit structure 1s
also bemmg reorganised by creating
large-sized multi-purpose co-operative
societie (LAMPS) at the ‘Hat' level
or at Block level. with the object of
providing integrated credit, services
and suppl.es 1n the tribal areas. The
Reserve Bank has given loans to the
State Governments amounting to
Rs. 324.1, lakhs during the year
1876-77 tn enable them to contribute
to the share capital of as many as 748
LAMPS
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Pay scales and amenities to university
teachers

3648. SHRI AMAR ROYPRADHAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(aj difference between the pay and
other amenities to teachers in the
Central Universities and other State
Universities; and





